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U ST AT Her AT, T Siee worgey, AT a7 q12 fre & forfaq 7 7 weqa #r

SITORMT 3fi¥ IHH IHe YT w2 3w STusr siw ey arfaerT<y, smafrerar 1 SAfpra €9 7 97 T
fafers Teaw T g S FT SE9Y 7 ST U i<t i qHars % TET aAT UHT ST A+ A &
TETY, TS e l, OF Teqm Tieaey sraeds 0, Aaer g0 AT a7 AT 1 TG BT T 7

FATATT T HHAT |
36 afafem 7 g 37 i ST-arT (2) F AT T wrtesr gy A w w7 off smeer
Hfaw g |
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ATET T ST & ot T q1E oo § "TATT-42 FT AISTHLT ST FFEH {HAT 129+000 (Fiepsam) & et
158+800 (FY) T {fFHt 139+380 & 140+680 AT 143+760 A 145+200 TF 4-A AT T FT FIgh<} 2
AT T 4 A7 TH AT U5E ANe & 1Y TAUH () F T S T T | STt Are | A1l Fomwr 2025-26 %

Tga" & forg 1ol it ST ATelt ST R STIaT ST digd qiH i i fHEwr

TS T ATH: (LT T St &1 AT ot g /e

EALED I H&AT g F R || s & v S FT SR i FT &%

=T (BTt TTE) EFRT)

1 2 3 4 5 6

AT &7 ATH: Hif
UEEICILHECCIC
1 1001 GECARA] RIRE=IED 0.232 (T=X) 0.0938891
2 1002 IGEll ElRS 0.446999 (U=+Y ) 0.1808984
3 1039 GECARA] RIRSR=1ER 0.468 (T=Y) 0.189397
4 1047 IBEL ST 2.417001 (T+T ) 0.9781465
5 1048 st =TT 0.937999 (T ) 0.3796034
6 1052 Bl =TT 0.5900007 (77 ) 0.2387697
7 1053 IBEL ST 0.8880008 (u=¥ ) 0.3593691
8 1053 IGEll ST 0.8880008 (u=¥ ) 0.3593687
9 1055 Bl =TT 457901 (TF7 ) 1.853096
10 1056 BEL ST 1.771 (THT) 0.7167139
11 1057 BEL ST 0.7310009 (U= ) 0.2958316
12 1324 BEL ST 2.636013 (T+T ) 1.066775
13 1325 IGEll ST 0.446999 (T=+X ) 0.1808984
14 1326 forsft =TT 1.093 (TFT ) 0.442331
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15 1372 KIRAR=1ER 0.0479999 (TFY ) 0.0194253
16 891 SENECE) 0.2420001 (TFT ) 0.0979361
17 938 Sl 1.374 (TFT) 0.5560502
18 947A .l 1.582999 (T#T ) 0.6406313
19 948 Sl 0.2750001 (T=¥ ) 0.111291
20 949 RIESE=IED 0.0240001 (T#<¥ ) 0.0097127
21 950B .l 0.0440001 (T ) 0.0178066
22 951 Sl 0.7020012 (T#¥ ) 0.2840955
23 952 .l 1.159 (TFT ) 0.4690409
24 953 SRl 0.5180007 (T#Y ) 0.2096317
25 998 T 0.0299999 (TF¥ ) 0.0121408
UEKAKICHE

26 259B CIRSR=1ED 0.4130005 (TF7 ) 0.1671388
27 261B KIRSR=1ER 1.086 (TFYT ) 0.4394982
28 262B T THEE 0.1510001 (TFT ) 0.0611089
29 262D TUA THEE 0.1729999 (T#7 ) 0.0700121
30 276B Sl 0.052 (T#< ) 0.0210441
31 277B KIRE=IED 0.2999992 (T#¥ ) 0.1214083
32 297-B KIREIED 0.1209999 (T#¥ ) 0.048968
33 300-B KIRSR=1ER 0.3610007 (T#¥ ) 0.1460947
34 301-B Sl 0.4969996 (TFY ) 0.2011331
35 302-B KIRE=IED 0.237 (T#T ) 0.0959126
36 303 KIRSR=1ER 2.890996 (TFY ) 1.169972
37 304 Rl 0.3069995 (TFY ) 0.1242412
38 306 Rl 0.4660009 (TFY ) 0.1885876
39 307 Sl 0.162 (T ) 0.0655605
40 315 KIRE=IED 0.105 (T ) 0.0424929
41 316 Rl 0.7800008 (T#7 ) 0.3156617
42 320 U TEHES 0.09 (T#T ) 0.0364225
43 321 Rl 0.2560005 (TF7 ) 0.1036018
44 322 Sl 0.0499999 (TF¥ ) 0.0202347
45 331 TUA THEE 0.4939998 (TFY ) 0.1999191
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46 338 =TT 0.2779999 (T#¥ ) 0.1125051
47 347 Sl 0.1890001 (TF¥ ) 0.0764873
48 349 RIESE=IED 4.451012 (T#T ) 1.801295
49 353B JUA THES 0.053 (T#% ) 0.0214488
50 354B EIRSR=1ER 0.0829999 (T#¥ ) 0.0335896
51 355B TUA THEE 0.0849999 (TF¥ ) 0.034399
52 424 KIREIED 0.0250001 (T#¥ ) 0.0101174
e T T FEReAT

53 348 .l 0.215 (T ) 0.0870093
54 362 T 0.236 (T#T ) 0.0955079
55 44 KIRSR=1ER 0.5519992 (=¥ ) 0.2233913
56 45 T 0.5129994 (T#¥ ) 0.2076083
57 760 KIRE=IED 0.3280005 (T#¥ ) 0.1327398
58 761 KIRSR=1ER 0.4479997 (THY ) 0.1813031
59 767 TUA TIEE 0.3210002 (T#¥ ) 0.1299069
60 77 =TT 0.410999 (T#¥ ) 0.1663294
T T T RIATHEH

61 102 =TT 0.995 (T ) 0.402671
62 176 =TT 1.487001 (T#T ) 0.6017807
63 177 KIRSR=1ER 1.065001 (7T ) 0.4309996
64 193 =TT 0.054 (T ) 0.0218535
65 194 =TT 0.7849996 (T#¥ ) 0.3176851
66 195 T 2.02 (TFT) 0.8174828
67 196 =TT 0.1919999 (T#¥ ) 0.0777013
68 212 =TT 1.068999 (T# ) 0.4326184
69 213 Sl 0.3020007 (T#¥ ) 0.1222177
70 214 =TT 1.162 (T ) 0.470255
71 215 =TT 1.451999 (T#T ) 0.5876163
72 216 Sl 1.896999 (T#T ) 0.7677054
73 217 =TT 1.169999 (T# ) 0.4734925
74 218 CIRR=1ER 8.013008 (T#¥ ) 3.242817
75 477 =TT 0.0420001 (T#¥ ) 0.0169972
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76 478 KIRAR=1ER 0.039 (=T ) 0.0157831
77 481 =TT 0.2969994 (T#¥ ) 0.1201943
78 482 =TT 0.018 (T#T ) 0.0072845
79 483 .l 0.2479994 (TFY ) 0.1003642
80 492 EIRSR=1ER 0.0420001 (T ) 0.0169972
81 493 Sl 0.0080001 (TF¥ ) 0.0032376
82 494 KIRSR=1ED 0.001 (=T ) 0.0004047
83 496 EIRSR=1ER 0.0319999 (T#¥ ) 0.0129502
84 497 .l 0.002 (T#T ) 0.0008094
85 517 KIRSR=1ED 0.3159989 (T#7 ) 0.1278834
86 518 T 1.693999 (T#HT ) 0.6855524
87 519 CIRSR=1ED 0.0400001 (TF7 ) 0.0161878
88 532 SRl 0.0430001 (TF7 ) 0.0174019
89 550 .l 0.09 (TFT ) 0.0364225
90 551 Sl 0.0499999 (TF7 ) 0.0202347
91 552 Sl 0.1130001 (TFT ) 0.0457305
92 553 Sl 0.1890001 (¥ ) 0.0764873
93 554 Sl 0.0250001 (TFY ) 0.0101174
94 555 KIREIED 0.0610001 (T#¥ ) 0.0246864
95 556 T 0.8590011 (T ) 0.3476325
96 557 KIRE=IED 0.3069995 (T#¥ ) 0.1242412
97 558 Sl 0.6520005 (TF7 ) 0.2638608
98 560 T 1.322 (TFT) 0.5350061
99 63 Rl 1.965999 (T#T ) 0.7956293
100 64 Rl 1.42 (T#T ) 0.5746661
101 69 Sl 0.2649999 (T#¥ ) 0.107244
102 70 Rl 0.3849991 (T#7 ) 0.1558074
103 71 Rl 1.958999 (T#T ) 0.7927964
104 73 RIRSR=1ER 0.433999 (T=Y ) 0.1756374
105 79 KIRE=IED 0.037 (T#T ) 0.0149737
106 80 Sl 4.430009 (T ) 1.792796
107 90 KIRAR=1ER 0.394001 (T#Y ) 0.1594496
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108 93 SRl 2.344 (U= ) 0.9486038
109 94 SEl 2.285999 (T=Y ) 0.9251315
110 96 SEl 2.296001 (T%Y ) 0.9291785
111 97 HEl 0.2549998 (THY ) 0.1031971
STl T AT Fedrsar

T T ATH: ATATHIALAT

112 354 EIRSE=IED 0.8390009 (T+7 ) 0.3395386
113 358 T (TATE) 0.3080003 (T#7 ) 0.1246459
114 359 T (TATE) 1.047 (T#7) 0.4237151
115 360A T (TATEE) 0.3440003 (T ) 0.1392149
116 360B T (THTEE) 0.144 (TFT) 0.058276
117 361B T (TATEE) 0.662999 (U1 ) 0.2683124
118 3698 T (TATEE) 0.0279999 (TH7 ) 0.0113314
119 373B g@?@ 1.336001 (T#7 ) 0.5406718
120 374 ST (TAETE) 0.576 (U= ) 0.233104
121 413 EIRSE=IED 0.0309999 (TH7 ) 0.0125455
TG AT ATH: gEaOged

122 129 T (TATE) 2.741006 (T%T ) 1.109268
123 131 T (TATEE) 3.561996 (THY ) 1.441522
124 133 T (TATE) 1.273 (T#7) 0.515176
125 134 T (TATE) 0.0080001 (T=¥ ) 0.0032376
126 156 T (TATEE) 4.592008 (T#T ) 1.858357
127 405 HEl 0.4960014 (THY ) 0.2007285
128 422 T (TETEE) 0.2890007 (T=7 ) 0.1169571
129 441 EIRSE=IED 0.5529999 (THY ) 0.223796
130 442 T (TETEE) 1.183999 (T#7 ) 0.4791582
131 443 T (TETEE) 1.178 (T#7 ) 0.4767301
132 445 T (TATEE) 0.3459993 (T#Y ) 0.1400243
133 446 T (TETEE) 1.093 (T#7 ) 0.442331
134 447 T (TETEE) 0.0649999 (T7 ) 0.0263051
135 449 T (TATE) 2.679997 (TY ) 1.084581
136 450 T (TATEE) 0.2609994 (T=Y ) 0.1056253
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137 451 ST (THTES) 1.241 (TFT ) 0.5022258
138 457 ST (THTES) 0.11 (T#T ) 0.0445164
139 464 T (TETEE) 0.4569991 (T#¥ ) 0.1849454
140 466 T (TETEE) 0.698999 (T#¥ ) 0.2828814
141 467 T (TETEE) 0.5849994 (T#¥ ) 0.2367463
142 468 SR CIESS) 0.4179993 (THY ) 0.1691623
143 604 KIREIED 0.5449988 (T#¥ ) 0.2205585
144 82 CIRE=IED 0.4179993 (T#¥ ) 0.1691619
145 85 g@?@ 0.2530007 (T#¥ ) 0.1023877
146 86 T 0.5809988 (T#¥ ) 0.2351275
147 87 T 0.5050007 (T#¥ ) 0.2043711
148 88 =TT 1.924 (TF7 ) 0.7786321
149 92 T (TETEE) 0.1199999 (T#¥ ) 0.0485633
150 93 T 0.9340009 (T#¥ ) 0.377985
151 94 =TT 0.4140012 (T=7 ) 0.1675439
T T A ARG e

152 128 T (THTEE) 1.880001 (T#7 ) 0.7608256
153 130 T (THTEE) 1.284001 (T#T ) 0.5196277
154 131 T 1.155 (T#¥ ) 0.4674221
155 133 =TT 0.6620007 (T#¥ ) 0.2679077
156 134 T (TETEE) 1.186999 (T#7 ) 0.4803723
157 135 T (TETEE) 0.145 (T#T ) 0.0586807
158 157 T (TETEE) 0.9089994 (T#¥ ) 0.3678673
159 158 T (TETEE) 1.278999 (T#T ) 0.5176042
160 159 T (TETEE) 0.6660012 (T#¥ ) 0.2695265
161 163B RIRSR=1ER 1.137001 (T#X ) 0.4601376
162 164 =TT 1.257 (T#T ) 0.5087009
163 165 KIRE=IED 0.4430009 (T#¥ ) 0.1792796
164 166B RIRSR=1ER 0.2269999 (TF7 ) 0.0918656
165 167B RIESE=IED 1.742999 (T#< ) 0.7053824
166 179 T 0.3930002 (T#¥ ) 0.1590449
167 180 =TT 0.6869998 (T#¥ ) 0.2780251
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168 182 BE(l SRl 1.483 (T#7 ) 0.6001619
169 183 IGEil T 0.8429989 (T ) 0.3411574
170 185 BEil Rl 1.662 (THT ) 0.6726022
171 81 GRCORd) EIRSE=IED 0.057 (U= ) 0.0230676
172 917 BELI Rl 0.1759999 (T#7 ) 0.0712262
173 937 BEil SEl 0.5640008 (TF7 ) 0.2282477

Total 57.7126699

[T. €. NH-15017/17/2025-P&M/3A]
g sfiaETe, A

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 22nd April, 2026

S.0. 2044(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for
building (widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of
"Widening and Strengthening of NH-42 from Km. 129+000 (Mudigubba) to Km. 158+800 (Kadiri) {Excluding 4
Lane ROB section From Km. 139+380 to 140+680 & 143+760 to 145+200} from 2L to 4L with Paved Shoulders
under NH (O) in the State of Andhra Pradesh on EPC Mode under Annual Plan 2025-26"in the district of Sri Satya Sai
in the state of ANDHRA PRADESH, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of

section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Joint Collector, Sri Satya Sai Dist in
writing and shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of
being heard, either in person or by a legal practitioner, and may, after hearing all such objections and after making
such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the

objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be

final.

The land plans and other details of the land to be acquired under their notification are available and can be

inspected by the interested person at the aforesaid office of the Competent Authority.
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SCHEDULE

Brief Description of the land to be acquired with or without structures falling NH42 in the stretch of
land "Widening and Strengthening of NH-42 from Km. 129+000 (Mudigubba) to Km. 158+800 (Kadiri)
{Excluding 4Lane ROB section From Km. 139+380 to 140+680 & 143+760 to 145+200} from 2L to 4L with
Paved Shoulders under NH (O) in the State of Andhra Pradesh on EPC Mode under Annual Plan 2025-26" in
the district of Sri Satya Sai in the state of ANDHRA PRADESH

|State: ANDHRA PRADESH

||District: Sri Satya Sai

SI. No. ||Survey/Plot Number || Type of Land |(Nature of Land Area Area
(in Local Unit) (in Hectares)

L 1| 2 L3 f 4 | 5 I 6 |
|Taluk: Kadiri |
|Village: Patnam |
I |[1001 ||Government  |[Poramboke || 0.232 (Acre )|| 0.0938891|
2 1002 ||Private ||IDry | 0.446999 (Acre )| 0.1808984]
3 |[1039 ||Government  |[Poramboke || 0.468 (Acre )|| 0.189397]
l4 |[1047 ||Private |IDry | 2417001 (Acre)|| 0.9781465)|
5 1048 ||Private |IDry | 0937999 (Acre )| 0.3796034|
l6 |[1052 ||Private ||IDry | 0.5900007 (Acre )| 0.2387697|
17 |[1053 ||Private |IDry | 0.8880008 (Acre )| 0.3593691]
8 1053 ||Private |IDry | 0.8880008 (Acre )| 0.3593687|
lo |[1055 ||Private ||IDry I 4.57901 (Acre )| 1.853096]
10 |[1056 ||Private |IDry I 1.771 (Acre )| 0.7167139)|
1 |l1057 ||Private ||IDry | 0.7310009 (Acre )| 0.2958316|
12 |[1324 |[Private ||IDry | 2.636013 (Acre))| 1.066775]
13 |[1325 ||Private |IDry | 0.446999 (Acre)|| 0.1808984|
14 1326 ||Private ||IDry I 1.093 (Acre )| 0.442331]
15 |[1372 |Government  |[Poramboke || 0.0479999 (Acre )|| 0.0194253]
16 |[891 |\Government  |IDry (Dotted) || 0.2420001 (Acre )|| 0.0979361|
17 ||938 ||Private |IDry I 1.374 (Acre )|| 0.5560502|
18 |l947A ||Private |IDry | 1582999 (Acre )| 0.6406313]
19 |lo48 ||Private |IDry | 0.2750001 (Acre )| 0.111291]
120 949 |Government  |[Poramboke || 0.0240001 (Acre )|| 0.0097127|
21 |los0B ||Private |IDry | 0.0440001 (Acre )| 0.0178066|
22 |lo51 |[Private ||IDry | 0.7020012 (Acre )| 0.2840955]|
123 l|952 ||Private |IDry I 1.159 (Acre )| 0.4690409)|
24 |l953 |[Private |IDry [ 05180007 (Acre )| 0.2096317|
125 |l998 |[Private ||IDry | 0.0299999 (Acre )| 0.0121408|
|Village: Yerradoddi |
26 |[259B |[Government  |[Poramboke || 0.4130005 (Acre )| 0.1671388)|
27 |l261B ||Government _ ||[Poramboke || 1.086 (Acre )| 0.4394982)
128 |l262B |Government  |[Un Assessed || 0.1510001 (Acre )|| 0.0611089)|
129 262D ||Government  |[Un Assessed || 0.1729999 (Acre )|| 0.0700121]
130 276B ||Private ||IDry I 0.052 (Acre )| 0.0210441]|
131 2778 |Government  |[Poramboke || 0.2999992 (Acre )|| 0.1214083)|
32 297-B ||Government  ||Poramboke || 0.1209999 (Acre )| 0.048968]
133 300-B [Government  |[Poramboke || 03610007 (Acre )| 0.1460947|
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134 301-B ||Private |IDry | 0.4969996 (Acre )| 0.2011331]
135 302-B |Government  |[Poramboke || 0.237 (Acre )| 0.0959126|
|36 “303 “Government ||P0ramb0ke ” 2.890996 (Acre )“ 1.169972|
137 |[304 |[Private |IDry || 03069995 (Acre )| 0.1242412)
138 11306 ||Private |IDry | 0.4660009 (Acre )| 0.1885876)|
139 307 |[Private |IDry I 0.162 (Acre )| 0.0655605]|
|40 “315 “Government ||P0ramb0ke ” 0.105 (Acre )“ 0.0424929|
l41 316 ||Private |IDry | 0.7800008 (Acre )| 0.3156617|
|42 “320 “Government ||Un Assessed ” 0.09 (Acre )“ 0.0364225|
[43 321 |[Private [Dry [ 02560005 (Acre )| 0.1036018]
l44 322 ||Private |IDry | 0.0499999 (Acre )| 0.0202347|
l45 331 |Government  |[Un Assessed || 0.4939998 (Acre )|| 0.1999191]|
l46 338 ||Private |IDry | 02779999 (Acre )| 0.1125051]|
l47 347 ||Private |IDry | 0.1890001 (Acre )| 0.0764873]
l48 |[349 |Government  |[Poramboke || 4.451012 (Acre )| 1.801295]
49 353B |Government ~ |[Un Assessed || 0.053 (Acre )| 0.0214488)|
50 |[354B |Government  |[Poramboke || 0.0829999 (Acre )|| 0.0335896|
51 |[355B |Government  |[Un Assessed || 0.0849999 (Acre )|| 0.034399)]
52 ||424 |Government  |[Poramboke || 0.0250001 (Acre )|| 0.0101174|
|Village: Kutagulla |
53 348 ||Private |IDry I 0.215 (Acre )| 0.0870093)|
|54 362 ||Private |IDry I 0.236 (Acre )| 0.0955079)|
55 |44 |Government  |[Poramboke || 0.5519992 (Acre )|| 0.2233913]
56 |l45 ||Private |IDry | 0.5129994 (Acre )| 0.2076083)|
|57 760 |Government  |[Poramboke || 0.3280005 (Acre )|| 0.1327398)|
|58 |[761 |Government  |[Poramboke || 0.4479997 (Acre )|| 0.1813031]
59 |[767 |Government  |[Un Assessed || 0.3210002 (Acre )|| 0.1299069)|
l60 77 ||Private |IDry | 0410999 (Acre )| 0.1663294|
|Village: Kalasamudram |
l61 |[102 ||Private |IDry I 0.995 (Acre )| 0.402671]
l62 176 ||Private |IDry | 1.487001 (Acre)|| 0.6017807|
l63 |[177 |Government ~ |[Poramboke || 1.065001 (Acre))|| 0.4309996|
l64 193 ||Private |IDry I 0.054 (Acre )| 0.0218535]
l65 ||194 ||Private ||IDry | 0.7849996 (Acre )| 0.3176851]
l66 |[195 ||Private ||IDry I 2.02 (Acre )| 0.8174828]
67 |[196 |[Private |[Dry [ 0.1919999 (Acre )| 0.0777013)
l68 212 ||Private ||IDry | 1.068999 (Acre)|| 0.4326184]
69 213 |[Private |IDry [ 03020007 (Acre )| 0.1222177|
170 214 ||Private |IDry I 1.162 (Acre )| 0470255
[71 215 |[Private |[Dry [ 1451999 (Acre )| 0.5876163)]
72 216 ||Private ||IDry || 1.896999 (Acre )| 0.7677054|
[73 217 |[Private |[Dry [ 1.169999 (Acre )| 0.4734923)
74 218 |Government  |[Poramboke || 8.013008 (Acre )|| 3.242817
175 1477 ||Private |IDry | 0.0420001 (Acre )| 0.0169972|
176 1478 |Government  |[Poramboke || 0.039 (Acre )| 0.0157831]
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[77 |l481 ||Private |IDry | 02969994 (Acre )| 0.1201943)|
78 ||482 ||Private |IDry I 0.018 (Acre )| 0.0072845|
79 |l483 |[Private |IDry || 0.2479994 (Acre )| 0.1003642)
|80 “492 “Government ||P0ramboke ” 0.0420001 (Acre )“ 0.0169972|
81 11493 ||Private |IDry | 0.0080001 (Acre )| 0.0032376|
|82 “494 “Government ||P0ramboke ” 0.001 (Acre )“ 0.0004047|
|83 “496 “Government ||P0ramboke ” 0.0319999 (Acre )“ 0.0129502|
84 |l497 ||Private |IDry I 0.002 (Acre )| 0.0008094|
85 517 |[Government  |[Poramboke || 0.3159989 (Acre )| 0.1278834]
[s6 [l518 |[Private [Dry [ 1.693999 (Acre )| 0.6855524)
87 ll519 |Government  |[Poramboke || 0.0400001 (Acre )|| 0.0161878)|
88 |l532 ||Private |IDry | 0.0430001 (Acre )| 0.0174019)
189 l|550 ||Private |IDry I 0.09 (Acre )| 0.0364225|
90 |[551 ||Private |IDry | 0.0499999 (Acre )| 0.0202347|
91 |l552 ||Private |IDry | 0.1130001 (Acre )| 0.0457305]
92 |I553 ||Private |IDry | 0.1890001 (Acre )| 0.0764873)|
93 |[554 ||Private |IDry | 0.0250001 (Acre )| 0.0101174]
|94 |I555 ||Government  |[Poramboke || 0.0610001 (Acre )|| 0.0246864]
|95 l|556 ||Private |IDry | 0.8590011 (Acre))| 0.3476325|
|96 ||557 ||Government ||P0ramboke || 0.3069995 (Acre )|| 0.1242412|
l97 |I558 ||Private |IDry | 0.6520005 (Acre )| 0.2638608]
|98 560 ||Private |IDry I 1.322 (Acre )| 0.5350061|
99 |l63 ||Private ||IDry | 1.965999 (Acre )| 07956293
100 |[64 ||Private |IDry I 1.42 (Acre )| 0.5746661]
l101 |69 ||Private |IDry | 0.2649999 (Acre )| 0.107244|
[102 |70 ||Private ||IDry | 0.3849991 (Acre )| 0.1558074|
[103 |71 ||Private |IDry | 1.958999 (Acre )| 0.7927964|
[104 73 |Government  |[Poramboke || 0.433999 (Acre )|| 0.1756374|
[105 |[79 |Government  |[Poramboke || 0.037 (Acre )|| 0.0149737|
[106 |[80 ||Private |IDry | 4430009 (Acre)|| 1.792796]
107 |90 |Government  |[Poramboke || 0.394001 (Acre )|| 0.1594496|
[108 |93 ||Private ||IDry I 2.344 (Acre )|| 0.9486038)|
[0 b4 |[Private |[Dry [ 2.285999 (Acre )| 0.9251313]
[i10 o6 |[Private |[Dry [ 2296001 (Acre )| 0.9291783]
111 |lo7 ||Private ||IDry [ 0.2549998 (Acre )| 0.1031971]
[Taluk: Mudigubba |
|Village: Malakavemula |
[112 |[354 |[Government  |[Poramboke || 0.8390009 (Acre))|| 0.3395386|
113 358 ||Government  |[Dry (Assigned) || 0.3080003 (Acre )|| 0.1246459|
114 359 ||Government  ||Dry (Assigned) || 1.047 (Acre )| 0.4237151]
115 |[360A |[Government  |[Dry (Assigned) || 0.3440003 (Acre)|| 0.1392149)]
116 3608 ||Government  ||Dry (Assigned) || 0.144 (Acre )| 0.058276|
[117 361B |Government  ||Dry (Assigned) || 0.662999 (Acre )|| 0.2683124|
118 13698 lGovernment  ||Dry (Assigned) || 0.0279999 (Acre )|| 0.0113314|
119 373B [Government  |[Un Assessed || 1.336001 (Acre )|| 0.5406718)|
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| I [ |[Waste | [ |
120 374 ||Government  ||Dry (Assigned) || 0.576 (Acre )| 0.233104|
121 |l413 |[Government  |[Poramboke || 0.0309999 (Acre )|| 0.0125455|
|Village: Sanevaripalle |
[122 1129 |Government  ||Dry (Assigned) || 2.741006 (Acre )|| 1.109268|
[123 |[131 |[Government  |[Dry (Assigned) || 3.561996 (Acre )|| 1.441522]
124 |[133 |Government  |[Dry (Assigned) || 1.273 (Acre )| 0.515176)
125 134 |Government  ||Dry (Assigned) || 0.0080001 (Acre )|| 0.0032376|
126 |[156 |[Government  |[Dry (Assigned) || 4.592008 (Acre )|| 1.858357]
27 405 |[Private [Dry [ 04960014 (Acre )| 0.2007283)
128 422 |Government  ||Dry (Assigned) || 0.2890007 (Acre )|| 0.1169571]
[129 |l441 |Government  |[Poramboke || 0.5529999 (Acre )|| 0.223796)
130 |l442 lGovernment  ||Dry (Assigned) || 1.183999 (Acre )|| 0.4791582)|
[131 |l443 ||Government  ||Dry (Assigned) || 1.178 (Acre )| 0.4767301]
[132 |l445 ||Government  |IDry (Assigned) || 0.3459993 (Acre )|| 0.1400243)|
1133 |l446 |Government  ||Dry (Assigned) || 1.093 (Acre )| 0.442331]
[134 |l447 |Government  ||Dry (Assigned) || 0.0649999 (Acre )|| 0.0263051|
135 |l449 ||Government  |IDry (Assigned) || 2.679997 (Acre )|| 1.084581]
136 11450 |Government  ||Dry (Assigned) || 0.2609994 (Acre )|| 0.1056253)|
[137 |l451 ||Government  ||Dry (Assigned) || 1.241 (Acre )| 0.5022258|
[138 |l457 ||Government  |[Dry (Assigned) || 0.11 (Acre )|| 0.0445164]
139 |l464 |Government  ||Dry (Assigned) || 0.4569991 (Acre )|| 0.1849454|
[140 |l466 |Government  ||Dry (Assigned) || 0.698999 (Acre )|| 0.2828814]
[141 |l467 ||Government  |[Dry (Assigned) || 0.5849994 (Acre )|| 0.2367463)|
[142 |l468 |Government  ||Dry (Assigned) || 0.4179993 (Acre )|| 0.1691623)|
[143 |l604 |Government  |[Poramboke || 0.5449988 (Acre )|| 0.2205585|
[144 |[82 ||Government  |[Poramboke || 0.4179993 (Acre )|| 0.1691619)|
145 85 Government %r;gssessed 0.2530007 (Acre ) 0.1023877
[146 |86 ||Private ||IDry | 05809988 (Acre )| 0.2351275|
[147 |87 ||Private |IDry | 0.5050007 (Acre )| 0.2043711]
148 IR ||Private |IDry I 1.924 (Acre )|| 0.7786321]
[149 |92 |[Government  |[Dry (Assigned) || 0.1199999 (Acre )|| 0.0485633)]
150 |l93 |[Private ||IDry | 0.9340009 (Acre )| 0377985
151 |94 ||Private ||IDry | 0.4140012 (Acre )| 0.1675439)|
|Village: Nagareddipalle |
152 |l128 ||Government  ||Dry (Assigned) || 1.880001 (Acre )| 0.7608256|
153 130 |Government  ||Dry (Assigned) || 1.284001 (Acre )|| 0.5196277|
[154 [[131 |[Government  |[Dry [ 1.155 (Acre )| 0.4674221|
155 [[133 ||Government _||Dry | 0.6620007 (Acre )| 0.2679077|
156 [[134 |Government  ||Dry (Assigned) || 1.186999 (Acre )|| 0.4803723)|
[157 |[135 [Government  |[Dry (Assigned) || 0.145 (Acre )|| 0.0586807|
158 |l157 |Government  ||Dry (Assigned) || 0.9089994 (Acre )| 03678673
[159 ||158 |Government  |[Dry (Assigned) || 1.278999 (Acre )|| 0.5176042|
160 159 lGovernment  ||Dry (Assigned) || 0.6660012 (Acre )|| 0.2695265|
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l161 l163B lGovernment  |[Poramboke || 1.137001 (Acre )|| 0.4601376|
l162 ||164 ||Private ||Dry I 1.257 (Acre )| 0.5087009)]
|163 “165 “Government ||P0ramb0ke ” 0.4430009 (Acre )“ 0.1792796|
|164 “166B “Government ||P0ramb0ke ” 0.2269999 (Acre )“ 0.0918656|
165 l167B |Government  |[Poramboke || 1.742999 (Acre )|| 0.7053824|
166 |[179 |[Private |IDry || 0.3930002 (Acre )| 0.1590449)|
l167 |[180 |[Private |IDry || 0.6869998 (Acre )| 0.2780251]
168 ||182 ||Private |IDry I 1.483 (Acre )|| 0.6001619)|
[l |83 |[Private |[Dry [ 0.8429989 (Acre )| 0.3411574]
170 |[iss |[Private [Dry | 1.662 (Acre )| 0.6726022)
|171 ||81 ||Government ||P0ramboke || 0.057 (Acre )|| 0.0230676|
[172 |lo17 ||Private |IDry | 0.1759999 (Acre )| 0.0712262)
1173 1937 ||Private |IDry | 0.5640008 (Acre )| 0.2282477|
| Totall| 57.7126699)|
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